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BEFORE THE REG STRAR S. G SHAH

Petition(s) for Special Leave to Appeal (Civil) No(s).35884/2009

U P. JAL Nl GAM & ANR Petitioner(s)
VERSUS
L. 1. C EMP. COOP. HNG. SOCI ETY LTD. & ANR Respondent (s)

Date: 24/11/2010 This Petition was called on for hearing today.

For Petitioner(s)
M. Suraj Singh, Adv.
M. Pradeep M sra, Adv.

For Respondent (s)
M. K. K. Mhan, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER
No request for filing counter affidavit.

Li st before the Hon' ble Court, as per rules.
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